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High Court of Jammu and Kashmir at Jammu . 
...... 

Order 
No: ~ Dated: o\- \., . '=>mll-

Sanction is hereby accorded to the allotment of funds in /avou7r of the Courts 
detailed below under Demand No. 10, Major Head 2014-Adm. Of Justice, Sub Head 
0495-High Court, object head " 079 Stipend and Scholarship" for the current 
fifn.ancialyear 2017-18for releasing salary ofthe existing manpower engaged for 
e-Court Project. 

-
S.No. Name of the wing/ Court S.S.O.@ s.o S.A. Period AIIIOUIIt 

225001- ~138751- ~ 8500/- (Iu Rs.) 
1. Registrar Judicial, High I 1 2 March to Aug. 3,20,2501-

Court wiuJ?, Jammu 
2. Registrar Judicial, High 1 I 2 March to A ug. 3,20,2501-

Court wiuJ?, SritWJ?ar. 
3. Pr. D&S Judf?e, Jammu. ----- 1 2 March to Au!f. 1,85,250/-
4. Pr. D&S Judge, Samba. ---- 1 2 Marclt to Auf?. I ,85 250/ 
5 Pr. D&S Judf(e, Kat11ua --- 1 2 March to Au!f. 1,85,2501 
6 Pr. D&S Judf(e, Udltompur --- 1 2 March to Aug. I ,85,250/ 
7 Pr. D&S Judf(e,Reosi --- 1 2 March to Aug. 185 2501 
8 Pr. D&S Judge,Roj_ouri --- 1 1 March to Auf?. I,34,250/-
9 Pr. D&S JudJ?e,Poonclt --- 1 2 March to A uf(. 1,85,2501 
IO Pr. D&S J ud!fe,Rambau --- I 2 March to Aug. I,85,250/ 
11 Pr. D&S Judge,Kislltlvar --- 1 2 March to Aug. 1,85,250/ 
12 Pr. D&S Judge,Biwdenvalt --- 1 2 March to Aug. 1,85,250/ 
13 Pr. D&S Judge,Sriuagar --- I 2 March to Aug: I,85,250/ 
14 Pr. D&S Judge,Anoutnag --- I 2 Marclt to Aug. 1,85,2501 
I5 Pr. D&S JudJ?e,Kulf(nm --- I 2 Morell to Aug. 1,85,2501 
I6 Pr. D&S JudJ?e,Sflopiou --- I I March to Auf?. I,34,250/-
17 Pr. D&S J udge,Pubvomo --- 1 2 March to Aug. 1,85,2501-
18 Pr. D&S ]11(/J?e,Gauderbnl ---· I 2 March to A ug. I,85 2501-
I9 Pr. D&S Judge,Budgom --- I 2 Morell to Aug. I ,85,250/-
20 Pr. D&S Judge,Bnudipora --- 1 2 March to AuJ?. I ,85,250/-
21 Pr. D&S Judge,Baramulla --- I 2 March to Aug. 1,85 2501-
22 Pr. D&S Judge, Kupwara. --- 1 2 Morell to Aug. 1,85,2501-
23 Pr. D&S Judge,Le/1 ---- 1 ---- March to Au/f. 83,2501-
24 Pr.D&S JudJ?e, KarJ?il ---- 1 2 March to AuJ?. 1,85 2501-

Total:- 45,12,0001-

By Order . 

~~~~~ 
Deputy egistrar(Acctts) , 

Dated: 0 /- 0 y --1-o / ] 

Copy to the:-
1-2 Registrar Judicial, High Court 1viug, Jammu/Sriungar. 
3-24 Pr. Distt. and Sessious Judge, Jammu/Snmbn/l(ntftun/Udlwmpur!Reasi/Rnjouri/Pooucfl/ 

25. 
26. 
27-46 

Ramban/Kishtwar!Bftadenvaft/Sritwgnr!Attolltung/J(ulgam/Sftopiau/Pulwamn/Gmtderball 
Budgant!Balldiporn/Baranttlffn/l(up,varn/Left!Kargil. 
T1y Officer, Sub T1y. Distt.Court complex, Janipur, Jammu. 
TIJI Officer, Saddar Court Treasury, Srinagar. 
Treas111Y Officer, Sambn/l(atfwa/Udftatnpur/Reasi!Rajouri/Poonclz/Rantbnu/Kislttwnr/ 
Bftadenvnft!Aitafllllag!J(ufgant!Sflopini!IPltfwaltw! Ganderbai/Budgant!Bandipornl 
Barmnulla/[(uplvara/Lelt!Kargil . 

. . ... for information and uecessmy action. 
47. Orderfile. 



High Court of Jammu and Kashmir at Jammu 

Order 

No: - - --===-- ---
Dated: 0 \ - 0 l , :_r) 6\ l 

Sanction is hereby accorded to the allotment of funds in favour of the 

following Courts, under Major Head 2030- Stamps and Registration, Sub Head 0244-

Direction and Administration , under various object heads " during the current 

financial year 2017-18 as per detail given below:-

Rs. In lacs. 

S.No Name of the Court Salm:y O.E POL Telephone 2071-P&ORB 
(NPS) 

1. Sub Registrar Sriuagar 15.00 0.10 0.15 0.08 0.40 
2. Sub Registrar, Jammu. 15.00 0.10 0.15 0.08 0. 70 
3. Total:- 30.00 0.20 0.30 0.16 1.10 

By Order . . 

No: I 1-Jy ,/,:r c Dated: 

j 1 '1 \1 1-
Dep tyj(istrar (Acctts) 

6 I r 0 lr - f)__6 I ? 
I :::.-

Copy to the:-
1-2 Sub Registrar Jammu/ Srinagar. 
3. Try Officer, Sub Try. Distt. Court Complex, Janipur, Jammu. 
4. T!y Officer, Saddar Treasury, Srinagar 

5. 
.... For inf and n/a 

Order file. 
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